
167 Oral Answers 17 FEBRUARY 1953 Oral Answers 16»
Areas, M ay I know whether school- 
going children have been supplied 
Iree with books nnd other things?

Shri J. N. Hazarika; There is no 
provision for tree supply of books and 
other things for school-going children. 
But they are sometimes helped from 
the provisions lor grants and contri
butions. The orphan boys and school 
children are provided books and other 
things free.

Shri Rishans: Keishing: May I know 
how the t.ne mamtenance
of the Assam Riflrs. have been includ
ed in the Budget for the development 
of the North-East Tribal Areas?

M r. Deputy-Speaker: If it was there 
in the last year’s Budget, it was there. 
I f  it is there, then in the coming Bud
get it will come. What does the hon. 
Member want?

Shri Rishan? Keishing: My question 
w as how the expenses for the main'ten- 
ance of the Assam Rifles have be^n in
cluded in the Budget for the develop
ment of the tribal people in the North
East Frontier Agency. .

Shri Jawaharlal Nehru; They have 
been included because the question 
w as about the sum allotted for their 
develooment an-! the maintenance
o f the Assam Rifles. So, the two 
figures are given separately.

Shri Rishanjr Keishing: Have the
Government taken note of the vital 
importance of good roads for the de
velopment of these tribal areas, and if 
so. has any progress been made in this 
respect?

Shri Jawaharlal Nehru: Building of
roads is given the top priority.

Shri R. K. Chaudhuri; 1 want to
asK a question of the Parliamentary 
Secretary.

(Shri R. K. Chaudhuri put the ques
tion in Assamese).

Shri J. N. Hazarika: I am satisfied...

B*r. Deputy-Speaker: Order, order.
That is not the language the hon. 
Member should use. Hon. Memliers 
m ust speak either in Hindi or in Eng
lish.

Shri R. K . Chaudhury: We are al
lowed to speak in our mother tongue 
and this is a rare opportunity 1 am 
getting.

M r. Deputy-Speaker: Hon. Members 
have got enough opportunity to speak 
their mother tongue outside this 
House.

Shri Beli Ram Das: Has any com
munity project been taken up in the- 
Frontier Agency, and if so. at what 
cost'.’

Shri J. N. Hazarika: Yes. Sir. O ne
development projL-ct has been taken up̂  
and about Rs. 6.73.000 will be spent in 
one year of the three-year plan.

Shri Beli Ram Das: May I know the 
nature of the works done?

Shri J. N. Hazarika: The nature o f
the works is—agricultural expansion, 
irrigation, reclamation, health and 
rural sar.itation, education, social edu
cation including community recreation 
rontres, adult education, etc.

Shri Rishan^ K^ishing: What were
the mos", comrron and important 
problems brought to the notice of hon. 
the Pri;r.2 Minister by the people in. 
the:e areas during his visit?

Shri Jawaharlal Nehru: The Lon.
Member is referring to the North East. 
Fron'ier Agency or to the autonomous, 
district?

Keishing: FrontierShri Rishang
Agency.

Shri Jawaharlal Nehru: The biggest 
problem was of communications. The- 
second problem or the second demani 
was for schools. Those seem to dom
inate other matters.

S e t t in g  U p of  a n  I n t e g r a t e d  I rot "̂ 
AND S t e el  P la n t

*103. Shri Nanadas: Will the Minis
ter of Production be pleased to staiei^

(a) whether the discussions with, 
certain Japane.se and American inte
rests for the .setting up of an integra
ted Iron and Steel Project in India^ 
have been finalised; and

(b) if so, whether Government pro
pose to lay on the Table of the House- 
a copy of the agreement arrived at?

The Minister of Production (ShrG 
K . C. Reddy): (a) The discussions-
have concluded

(b) Does not arise as no agreement 
has been reached.

a fact. Sir, that, 
given up nego- 
American and' 
techn’cal and 
in the sett-nŝ - 

and steel plant, 
b.v the interests 
the State con—

Shri Nanadas: Is it
the Government have 
tiations with the 
Japanese interests for 
financial collaboration 
up of the new iron 
as the terms imposed 
are inconsistent with 
trol of the plant?

Shri K. C. Reddy: I have already^
answered that question on the floor off 
the House the other day.



169 Oral Answers 17 FEBRUARY 1953 Oral Answers

Shri Nanadas: Is it a fact, Sir, that 
the Government are now contemplat
ing to seek the co-operation of Britain 
for technical and financial collabora
tion in the setting up of the new plant 
with a view to get the Sterling 
Balances and utilise them for the pur
pose, as the terms of the U.K. in
terests are more favourable than 

V those of the American and Japanese 
interests?

Shri K. C. Reddy: All that is mere
speculation and story. There is noth
ing like that that has happened.

Shri Nanadas; May I know, Sir, 
whether the proposed integrated iron 
and steel pl?nt will be completely 
State-owned and controlled or whe
ther it will be only a State controlled 

 ̂ project?

Shri K. C. Reddy: It is intended to 
be a State-controlled project, but I 
cannot say whether it will be entire
ly financed and owned by the State.

Shri Nanadas: In view of the fact
that this matter has been pending 
since 1948. may I know. Sir, at what 
stage the matter stands regarding the 
integration of this plant, and how long 
will it take for the project to be com
pleted and the location of the plant 
decided?

Shri K. C. Reddy: As I said yester
day in the other House, Sir. Govern
ment also are not quite happy that 
there has been so much of delay over 
this important matter. But the delay 
was inevitable under the circums- 
stances. Government are taking every 
step necessary in order to have this 
iron and steel plant in our country. 
State-controlled, at an early date. 
Just at present a Technical Mission 
has been constituted on which there 
is a representative of the World Bank, 
a representative of the firm of Koppers 
in America and also an officer of the 
Government of India. That Com
mission has already commenced its 
work and we are expecting the re
port of that Commission in about two 
months’ time. After that is received 
we will take every possible step in 
order to expedite the installation of

-  this integrated iron and steel plant.

Shri K. K. Basu: May I ) now Sir, 
whether the idea of establishing an 
integrated plant has been finally 
dropped? ,

Shri K. C. Reddy: It has not been
dropped. On the other hand, we are 
proceeding with regard to the matter 
very actively.

Shri Meghnad Saha: Do I under
stand, Sir, that the Minister justifies

the delay in giving effect to this as 
inevitable?

Shri K. C. Reddy: I am not justify
ing anything. I am staling a mere 
fact.

Shri G. P. Sinha: May I know Sir, 
where the plant is going to be 
located?

Mr. Deputy-Speaker: That has beea
asked again and again.

Shri G. P. Sinha: Is there a pro
posal from Damodar Valley for start
ing a steel project centre there?

Shri K. C. Reddy: I have no infor
mation.

Shri Nanadas: What are the specific* 
considerations that compelled the 
Government to get the project report 
prepared afresh?

Shri K. C. Reddy: Originally th?
idea was to establish a steel plant. 
But now our idea is to establish an 
integrated iron and steel plant. That 
is one of the main reasons. Secondly, 
the existing steel concerns have 
launched an expansion programme. 
Because of that we have to deter
mine what categories of steel have 
got to be manufactured in the pro
posed integrated iron and steel plant 
And the capital that will be required 
for the proposed iron and stesl plant, 
has to be worked out afresh. For ali 
these reasons we have decided to set 
up a new Technical Mission to go 
into all aspects of the question and 
to give us a fresh up-to-date report 
alter reviewing all the previous pro
ject reports in order to enable us to 
go ahead quickly w'ith regard to this 
matter.

Shri V. P. Nayar: May I know, Sir, 
the year in which Government now 
hoipe that the integrated plant wiD 
start working in India?

Shri K. C. Reddy: I won’t make -
any prophecy. Sir. But Government 
will take every possible steo to have 
this done as early as possible.

Shri Meghnad Saha: In view of '
the fact that the steel requirements 
of India have been stated to be 
million tons and the expanded pro- - 
gramme of the factory already exist- - 
ing comes up to only 1-3 million tons, 
may I ask the Minister how he justi
fies the fact that the Government can
not enter into any new plan without 
considering the situation which is 
already there?

Shri K. C. Reddy: I did not sav
that the Government is not thinking
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of any new plan. On the other hand,
I  said that there is every desire on 
^he part of Government to establish 
this factory.

G o v e r n m e n t  H o u s in g  F a c t o r y

♦104. Shri K. K . Basu: Will the
Minister of Production be pleased to 

: state:

(a) whether the Government 
Housing Factory has been converted 
into a private limited company;

(b) whether besides the Govern-
of India there are any (.ther 

interests in capital of this Company; 
and

^c) if the answer to part (b) above 
be in the affirmative, what is the 

-share in capital of each such inte
rest?

The Minister of Production (Shri 
K. C. Reddy): (a) Yes. The assets
o f the Housing Factory have been 
leased to the Hindustan Housing 
Factory, Ltd.

(b) Yes. There is one other share
holder, Messrs, Basakha Singh-Wal- 
ienborg. Ltd.

(c) The Government of India and 
Messrs. Basakha Singh-Wallenborg, 
Ltd. share the capital of Rs. 5 lakhs, 
of which Rs. 1 lakh is paid up, equally.

Shri K. K. Basu: May we know
whether there is any special condition 
as to the management of these con

c e rn s ?

Shri K. C. Reddy: The manage
ment will vest with Basakha Singh- 
Wallenborg Ltd.

Shri V. P. Nayar: What is the
percentage of the leased amount to 
the entire capital amount invested in 
the factory?

Shri K. C. Reddy: The plant and
machinery of the Hundustan JHous- 
ing Factory w'ill be leased to the new 
company. The new company w'ill pay 
rent on that equivalent to the 
depreciation allowance on the assets 
according to the income-tax law. I 
may add that it comes to about Rs. 
1-75 lakhs per annum.

Shri V. P. Nayar: That is not an
answer to my question, Sir. What is 
the percentage of the lease amount
to the capital invested on the plant?

Mr. Deputy-Speaker: The hon.
Member wants to know the percentage 
of their contribution to the capital 
expenditure.

Shri K. C. Reddy: The position is
this. The assets of the Factory which

are now there will be leased to the 
new company on certain terms. The 
new company will put in fresh work
ing capital. Ten lakhs will be neces
sary. The new company Basakha 
Singh-Wallenborg Ltd. will incur ad
ditional exoenditure to the extent 
of about 17 lakhs of rupees for im
porting fresh machinery that may be 
needed in order to work out the pro
gramme of the factory.

Mr. Deputy-Speaker: The hon.
Member wants to know what will be 
the income of the Government as a 
percentage of the investment?

Shri K. C. Reddy: I cannot answer
the question in that -way. I answered 
it in a different way that we are go
ing to get a rent on the assets which 
we are going to lease to the new com
pany. The amount of rent will be 
equivalent to the depreciation al
lowance under the income-tax law, 
I cannot say to what percentage it 
will work out.

Shri V. P. Nayar: What will be the
capital expenditure on this factory?

Shri K. C. Reddy: All that has
been answered on a number of oc
casions previously. Sir.

Shri A. C. Guha: May we know
if the hon. Minister is ready to give 
a full statement as regards the for
mation of capital etc. of this new 
company and the terms of agreement 
with Basakha Singh-Wallenborg Ltd., 
for the management?

Shri K. C. Reddy:* We can place the 
agreement on the Table.

Shri T. N. Singh: Are the accounts
of this company liable to be audited 
by Government or have Government
made any special provision for check
ing of the accounts?

Shri K. C. Reddy: Well, I cannot
answer the question right now. Sir. 
There are certain clauses in the 
Articles and Memorandum of Associa
tion relating to the audit of the ac
counts of the company.

Shri T. N. Singh: May we take it
Ihat the Government money invested 
in that particular firm is not subject to 
any audit control by the Auditor- 
General?

Shri K. C. Reddy: In all such in
dustrial concerns where we have 
floated companies we have provided 
for an independent audit by the Audi
tor-General.




